1 Re. statement proposed to  [5S MAR, 1991] by P. M. on question of 2

be made

RAJYA SABHA

Tuesday, the 5th March, 1991/the 14th
Phalguna, 1912  (Saka)

The House met at two minutes past eleven
of the clock, Mr. Chairman in the Chair.

RE. THE STATEMENT PROPOSED TO BE
MADE BY PRIME MINISTER ON THE
QUESTION OF SURVEIL-

LANCF

MR. CHAIRMAN: Question No. 121.

SHRI P. SHIV SHANKER (Gujarat): Mr.
Chairman, Sir, our party is seriously exercised
on the question of surveillance and the Deputy
Chairman was pleased to announce yesterday
that the Prime Minister would be pleased to
make his observations or statement today. The
Prime Minister is here. May we expect it from
the Prime Minister, Sir?

SHRI M. S. GURUPADASWAMY (Uttar
Pradesh): Sir, all of us demand that there
should be a statement.

SHRI GURUDAS DAS GUPTA (West
Bengal); Mr. Chairman, Sir, all of us are
equally exercised, and yesterday we could
make our point because the business of the
House was brought to a stand-still .

SHRI PARVATHANENI UPENDRA
(Andhra Pradesh): Sir, we should be allowed
to say something on that before the Prime
Minister makes the statement.
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MR. CHAIRMAN: Deputy Chairman said
that you have promised to make a statement at
12 o'clock...

THE PRIME  MINISTER  (SHRI
CHANDRA SHEKHAR): As you like. I am
in your hands, Mr. Chairman.

(Interruptions)
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MR. CHAIRMAN: He is going to make a
statement at 12 o'clock. (Inter-ruptions)
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ORAL ANSWERS TO QUESTIONS
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